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in view of joint request received fro Sh P Bh ' - - ~Judge (EWLM5 Rishika Srivamv LI J .111 . . . areav Rf1§.Ld. JMFC (East). Ms. Prema Rat. Ld.Re11etwn8
regarding change of d a t MFC (East) and Ms. R"-like Kansal Ld. JMFC (East) Karkardooma Courts

“i-‘I’ ‘*5 D1113’ JM Inr the month of March '2025, Duty Roster hearing no139/CJM/EASTIi<KD/DELHI, dated 20.02.2025 is partially modified, as unden-
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st _P,13 , T i” W ”" .i . .lwz H°u:'eab';%“‘££‘€f‘éI]‘i;iJMFC {E350 , , ~Ms. Prerna Rai, Ld. Relielvmg Judge (East) t

t - u Bagh. Delhi . _ _ . ' 1, 1] .3" "3 ii§’..§i‘3‘é13;.8%‘L'.i‘:.”;'§.. i:s;s....
2 (Ms. Ritilta Kansal. Lu. In/tr-'c,(1;;L=,t) * H 1* ltnerusttitta Sriv:nstaira.7Ld.7JMF7C as...) W

1(Maliila Court-02). 1, [Mahlla Court-01)
-R/o B-Block, Flat No. 804, or Floor, Judicial as-03-2025 We F""N°-3°5-TYPE W R°5‘d°"““'C°“" ‘

. |Officers Flats. Sector-26, Rohini, Delhi- *lComplex, Karkardooma Courts, Delhi.
i 110042. i

“I,. Ms.Risl\ika Srivastava,L.l.7JMI-‘C e D ‘Z I T J § 7(Mama coumm) 1 t H51) 1‘ Ms. Rinka Kansal. Ld. JMFC,(Eas) ,
hila Court-02). l. Rio FiatNo.30S.'IypeiV R ta ' tc (Ma . .= ‘complex Karkardooma Cour‘: mm 20-03-2025 R/o B-Block, Flat No. 804, 8"‘ Floor, Judicial

= ' Officers Flats, Sect .~ Rohini, Delhi» \
t i _ , 110042. t
Rest of the conditions in circular No. IBQICJMIEASTIKKDIDELHI, dated 20.02.20fi, . n unchanged.

(Deep ar-I)
Chief Judicia = gistrate, East

-— Karkardoo Courts, Delhi
No. -A-g§---CJM/EAST/KKD/Dellii Dated: U6. .2025
Copy for information to:-

l. The Ld. Registrar General, High Court of Delhi at New Delhi.
. The Principal District 8: Sessions Judge (I~IQ.) and West, THC, Delhi.
. The Principal District 8: Session Judge East, North-East, and Shahdara, Kark clooma Courts, Delhi.
. The Principal District 8t Session Judge, New Delhi, Patiala House, New D t i.
. The Principal District & Session Judge North, and North- West, Rohini, New Delhi.
. The Principal District & Session Judge, South-West, Dwarka, New Delhi.
. The Principal District 8: Session Judge South, and South-East, Saket, New Delhi.

The Principal District 8-t Session Judge-cum-Special Judge, PC Act (CB1), Rouse Avenue, New Delhi.
The CMM, Central and West (TlS Hazari), New Delhi (PHC), North 81 North-West (Rohini), South- West
(Dwarka), South & South-East (Saket), North-East and Shahtlara, Karitardooma Courts, Delhi.

10. The Ld. Secretary, DLSA East, Karkardooma Courts, Delhi.
11. All the Ld. Metropolitan Magistrates, East District, Karkardooma Courts, Delhi.

\,1»2."l'he incharge, District Courts Web-Site Committee, 'I‘is Hazari Courts, Delhi.
13. The lncharge Computer Branch, Karkardooma Courts, Delhi. (uploading on Layerslweb-Site).
14. SuperintendentAdmn. and Care ‘Faking Branch, Karkardooma Courts, Delhi.
15. lncharge Pool Car, Karkardooma Courts, Delhi.
16. lncharge Cash Branch, Karkardooma Courts, Delhi.
17. Director of prosecution, Delhi thr. Prosecution Branch. KKD C0005, Dfllhi.
18. Chief Public Prosecutor, Karltardooma Courts, East, Delhi.
19. The Commissioner of Police, Delhi and DCP, East, Delhi.( Through Chowlti lncharge KKD,Delhi.)
20. The l G (Prison), Tlhar Jail, Delhi! New Delhi.
21. Lock Up lncharge, Karkarclooma, Delhi.
22. Information Cente/(E-Sewa Kendra), Karkardooma Courts, Delhi.
23. Video Conference Room, Karkardooma Courts. Delhi-
24. web-Site Committee (Computer Branch).
25. The Secretaries, Bar Association, KKD, Delhi
26. Oiiice Order File.

(Deep t mar-I)
Chief Judicial agistrate, East

Karkardoo Courts, Delhi


